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we have been pursuing the matter quite vigo-
rously. The Punjab Chief Mini ster met me
some time back and his response to the
present issue was quite positive. We have
requested the Ministry of Irrigation to take
up the matters with the Governments of
Punjab and Himachal Pradesh and the
Secretary, Irrigrtion Department is taking a
meeting on the 15th of this month to settle
the dispute, because it primarily concerns
the Ministry of Irrigation. I would like to
assure the House that since we are also
equally concerned because there has been a
lot of investment and just for 100 mt.
embankment being not completed, the unit
Could not be put into commission. ‘o0, we
are making every effort to get it done
and we hope with tne cooperation of the
Governments [of Punjab and Himachal
Pradesh this issue would be settled amic-
ably.

DR. SUBRAMANIAM SWAMY : The
answer (c) of the Minister is as follows :

“The cost of the project has gone up
mainly due to overall escalation in the
cost of construction material......

It is not due to delay., I do not know
how he makes this distinction. If you delay
it, of course, the price of construction mate-
rial will go up. I would like to know what
is the extent of cost escalation in percent-
age terms since the original estimate was
made ?

SHRI CHANDRA SHEKHAR SINGH :
The escalation has occurred because of the
delay. There is absolutely no doubt about
it. The project was cleared by the CEA in
December, 1980 at an estimated cost of Rs.
115.58 crores. Now, in December, 1982
the latest revised cost of the project is Rs.
235.19 crores. But the delay has certainly
resulted in cost escalation. Naturally, there
cannot be any distinction between what has
been the escalation in prices and what has
been the esclation because of the delay.
They are interlinked.

MR. SPEAKER : I think, better do it
at the earliest because 45 MW of power will

~ be available and we are short of power.
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SHRI CHANDRA SHEKHAR SINGH :
We are pursuing the matter quite vigoro-
usly.
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THE MINISTER OF STATE IN THE
DEPARTMENT OF PETROLIUM IN
THE MINISTRY OF ENERGY (SHRI
GARGI SHANKAR MISHRA) : (a) to
(c). As a part of their programme, the oil
companies plan to put up a total of 1549
dealerships/distributorships during 1982-
84 all over the country as follows :

Product dealership/ Number
Distributorship

Motor spirit & HSD 621
LPG 608
Kerosene & LDO 320

(d) and (e) Every effortis being made
to achieve the target. The new guidelines
for the selection of dealerships and distri-
butorships have been announced. New
Selection Boards that will make their selec-
tions in a thoroughly objective manner
have been set up and more will be set up
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to deal expeditiously with the very large
number of applications that are received so
that the target can be achieved.

"As many as 1514 distributors and deal-
ers were selected in 1982/83 to remove the
backlog that had developed.
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MR. SPEAKER : Question No. 607 -
Shri Krishna Chandra Pandey.

(Interruptions)

SHRI H. N. BAHUGUNA : Sir, let him -

say. (Interruptions). Sir, these gentlemen
are making all types of allegations. Have I
ever spoken to Mr. Shiv Shankar on the
allotment of gas agencies ? Ask the mini~
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ster. If the minister confirms their charge,
I go, but if the Minister does not have and
now these friends must accept or go.

(Interruptions)

PROF. K.K. TEWARY : Sir, a member
of Parliament, Shri Bahuguna, has admoni-
shed the minister, Can he deny it ?

(Interruptions)

SHRI H. N. BAHUGUNA : Sir The
allegation is totally illffounded. I make an
open challange that if the Minister con-
firms that I have spoken to him, written to
him or pressurised him or obstructed him
in any manner with regard to allotment of
Gas agency I am willing to go. Otherwise,
these people, who are absolutely making
irresponsible allegations must go.

(Interruption)

PROF, MADHU DANDAVATE : He
will go in 1985, Sir.
(Interruptions)
MR. SPEAKER : Shri Krishna Chandra
Pandey.

SHRI KRISHNA CHANDRA PAN-
DEY : Question No. 607,

(Interruptions)

Application of M/s Pfizer
on Protinex

*607. SHRI KRISHNA CHANDRA
PANDEY : Will the Minister of CHEMI-
CALS AND FERTILIZERS be pleased to
State :

(a) the details of application of M/s
Pfizer on Protinex;

(b) whether Protinex is a drug or a
food item;

(c) when was it made food item, when
a drug and what is its status today;

(d) was any approval given for Protinex
under DPCO in 1970 and 1979; and

(e) if so, the details of the approval ?

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE)} : (a) There was no application
for Protinex as such. The application was





